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Shri MaDubhai Shah: The Third 
Plan is spread over a period of five 
years. On the contrary, Sir, the hon. 
Member perhaps would appreciate 
that we have taken steps to see that 
before the Third Plan begins all 
broad details of the projects are ready 
which normally would have to be done 
during the Plan period. 
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.Au Bon. Member: In English. 

Shri Sadatb Ali Khan: (a) Govern-
ment are not aware of any new laws 
having been framed in regard to the 
citizenship of Indians in South Africa. 

(b) and (c). Does not arise. 
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Shrl Sadath AU KhaII: Yes, Sir. The 
Hindustan Times in its issue of 24th 
February, 1961, published a piece of 
news according to which the ~  

African Union Government propoJe to 
place restrictions by means of ~ Bill 
on marriages by proxy between per-
sons of Indian origin and their bridea 
in India. But according to Indian 
leaders in Durban this does not how-
E'ver affect the Indian community in 
South Africa. With regard to the 
second part of the question, as the 
hon. Member o ~, there Is no Indian 
i~ io  in South Africa and the Gov-
ernment of India has no means to 
verify the precise intention of the 
South African Government. 
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Shri D. C. Sharma: Now that South 
Africa has quit the Commonwealth 
of Nations, may I know what will 
be its effect on the nationals of South 
Africa of Indian origin and also origin 
of other countries? 

Shri Sadath Ali Khan: The question 
is about Indian brides. Does the hon. 
Member want to know how the bride. 
will be affected? I am unable to say 
that. 

Mr. Speaker: It is a larger question. 
I am really surprised to see that the 
hon. professor wants the hon. Parlia-
mentary Secretary to tell him lhe 
effect of the withdrawal Of South 
Africa from the Commonwealth. The 
hon. Prime Minister will come here in 
• day. We will then have ample op. 
portunity to understand what exactly 
the effect of it will be. There are 
various speculations everywhere. 

Sbri Tangamanl: May I know whe-
ther a deputation of persons from 
South Africa mostly of Indian descent 
have visited Delhi and made represen-
tations to the Government; if so, did 
they mention any of the discrimina-
tory treatment by way of new legis-
lations passed in South Africa? 

Shri Sadath Ali Khan: I would like 
to haVe notice for that. 
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An Bon. Member: In English. 

Shri S. N. Misbra: (a) Yes, Sir. 

(b) The proposed steel rollL.,g mill 
would be in the Madras State and its 
capacity would be 20,000 tons per 
annum. 

(c) Although a provision of Rs. one 
crore has been made for this scheme 
in the Madras Third Five Year Plan, 
it is not possible to indicate the PoX-
penditure likely to be incurred on the 
setting up of the mill at this stdge. 
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